
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10834 0 198 198 0 0 24 24 11008

CIVIL SECOND   APPEAL 3288 0 63 63 0 0 34 34 3317

EX. FIRST APPEAL 57 0 0 0 0 0 0 0 57

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 31036 66 359 425 0 24 203 227 31234

CIVIL REVISION 429 0 30 30 0 0 55 55 404

CIVIL REVIEW 659 8 6 14 0 14 13 27 646

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 342 0 0 0 0 3 0 3 339

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 801 0 1 1 0 0 0 0 802

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 0 0 1 1 0 0 0 0 1
CIVIL TRANSFER APPLICATION 395 0 29 29 0 0 11 11 413

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 5 0 1 1 0 0 0 0 6
SPECIAL APPEAL ( CIVIL) 4 0 0 0 0 1 0 1 3

SPECIAL APPEAL ( WRIT) 2204 144 0 144 0 173 0 173 2175

CIVIL CONTEMPT 4482 8 171 179 0 16 281 297 4364

CIVIL WRIT 69756 107 3241 3348 0 115 2280 2395 70709

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 181 1 0 1 0 12 0 12 170

CROSS OBJECTION 1066 0 3 3 0 0 3 3 1066

CIVIL REFERENCE 0 2 0 2 0 0 0 0 2

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 125613 336 4103 4439 0 358 2904 3262 126790

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 25179 49 230 279 0 10 70 80 25378

CRIMINAL REVISION 9225 0 158 158 0 0 234 234 9149

11269 0 1028 1028 0 0 1207 1207 11090

2521 0 1487 1487 0 0 1589 1589 2419

CR. CONT. PETITION 9 1 0 1 0 0 0 0 10

CRIMINAL REFERENCE 1 0 0 0 0 1 0 1 0

HABES CORPUS 88 38 0 38 0 39 0 39 87

CR. L TO A 627 1 28 29 0 3 11 14 642

CRLW 597 20 285 305 0 3 288 291 611

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 49525 109 3216 3325 0 56 3399 3455 49395

TOTAL A + B 175138 445 7319 7764 0 414 6303 6717 176185

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JANUARY-2025

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JANUARY—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

884 47 177 224 0 47 171 218 890

2744 0 118 118 0 0 72 72 2790

12687 0 500 500 0 0 990 990 12197

99 0 101 101 0 0 64 64 136

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

396 4 76 80 0 4 89 93 383

           TOTAL -C 16810 51 972 1023 0 51 1386 1437 16396

CRIMINAL TRANSFER PET. 58 0 11 11 0 0 6 6 63

0 0 0 0 0 0 0 0 0

           TOTAL -D 58 0 11 11 0 0 6 6 63

TOTAL  C+D 16868 51 983 1034 0 51 1392 1443 16459

TOTAL A+B+C+D 192006 496 8302 8798 0 465 7695 8160 192644

10 0 0 0 0 1 0 1 9

5 1 0 1 0 3 0 3 3

0 0 0 0 0 0 0 0 0

2378 0 11 11 0 0 15 15 2374

814 0 58 58 0 0 34 34 838

5199 22 178 200 0 22 52 74 5325

301 0 30 30 0 0 38 38 293

4 10 4 14 0 10 4 14 4

0 0 0 0 0 0 0 0 0

388 0 29 29 0 0 11 11 406

17 0 0 0 0 0 0 0 17

1780 142 0 142 0 172 0 172 1750

43369 82 3154 3236 0 85 2236 2321 44284

TOTAL -E 54265 257 3464 3721 0 293 2390 2683 55303

1809 20 135 155 0 20 131 151 1813

CIVIL MISC. CASE 2454 97 142 239 0 85 143 228 2465

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 52 0 4 4 0 0 2 2 54

TOTAL -F 4315 117 281 398 0 105 276 381 4332

TOTAL  E+F 58580 374 3745 4119 0 398 2666 3064 59635

TOTAL- MISC.  (C+D+E+F) 75448 425 4728 5153 0 449 4058 4507 76094

TOTAL  A+B+C+D+E+F 250586 870 12047 12917 0 863 10361 11224 252279

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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